BEFORE THE NATIONAL GREEN TRIBUNAL

0O.A. No. 26/2024
CENTRAL ZONE BENCH, BHOPAL

IN THE MATTER OF:
Amit kumar panchal ..APPLICANT
Versus
STATE OF MP & ORS ....RESPONDENTS
INDEX
SR. | PARTICULARS Annexure PAGE
1. | Factual report in compliance of Hon’ble NGT order dated 1-6
15/02/2024
2.| Panchnama prepared during inspection Annexure- 1 |7
3.| Google map of the area showing residential colony and the | Annexure-2 |8
trenching ground
4. | Analysis report Ground water quality of the surrounding tested | Annexure-3 | 9-10
by the Regional Office, MPPCB Indore.
S. | notice no. 2831 dated 01/08/2023, letter sent to Chief | Annexure-4 |11
Municipal Officer (CMO) Rau by Regional Office, MPPCB
Indore.
6. | letter no. 3573 dated 04/10/2023, sent to Chief Municipal | Annexure-5 12-13
Officer (CMO) Rau by Regional Office, MPPCB Indore
7. letter no. 4632 dated 18/12/2023 sent to Chief Municipal | Annexure-6 | 14-15
Officer (CMO) Rau by Regional Office, MPPCB Indore
8. | letter no. 623 dated 19/02/2024 sent to Chief Municipal | Annexure-7 | 16-17
Officer (CMO) Rau by Regional Office, MPPCB Indore
9. | letter no 1213 dated 05/04/2024 sent to Chief Municipal | Annexure-8 | 18-19
Officer (CMO) Rau by Regional Office, MPPCB Indore
10/ Notice under section 33-A of Water (Prevention and Control | Annexure-9 | 20-21

of Pollution) Act 1974 has been sent to CMO Rau vide RO
MPPCB letter no. 625 dated 19/02/2024




11 MPPCB has imposed Environment Compensation of Rs. 96 | Annexure- |22-26
Lakh for period from 01/07/2020 to 31/12/2020 and Rs. 756 10&11
Lakh for period 01/01/2021 to 31/12/2023 for non compliance
of MSW Rules 2016 and non installation of STP
12! Copy of the letter no. 570 dated 07/03/2024 received from | Annexure-12 |27-32
CMO Rau, District Indore
13| Collector Indore has also directed to comply the provisions of | Annexure- 33-34
MSW Rules 2016 letter no. 03 dated 03/01/2024 & letter no. | 13&14
186 dated 01/03/2024
14 CMO, Rau, District Indore letter no 771 dated 04/04/2024 to | Annexure-15 |35
MP PCB Regional Office Indore
15{ CMO, Rau, District Indore letter no. 715 dated 22/03/2024 to | Annexure-16 | 36-37
MP PCB Regional Office Indore
16| Photographs taken during inspection 38-39
17, Vakalatnama 40
Date: 12.04.2024 Submitted by MPPCB:-
Place: Bhopal

through Counsel
Adv. Parul Bhadoria
Ph. No.: (+91)-8085977111;
Email: parul.bhadoria04@gmail.com




Report

Report in the Matter of OA No. 26/2024 (CZ) (Shri Amit Kumar

Panchal V/s CMO Nagar Palika Parishad Rau, District-Indore &

Ors) in compliance of the order issued by Hon’ble NGT, Central
Bench, Bhopal on dated 15/02/2024

Background :

A petition has been filled by Applicant Shri Amit Kumar Panchal
regarding non compliances of Solid Waste Management Rules 2016 by
throwing the city solid waste openly in trenching ground A.B. road Rau,
District-Indore, near Sanskriti Royal Park Colony. The Applicant has also
mentioned in his application that solid waste, plastic wastes and municipal
wastes being dumped causing foul smell and health hazard to the citizen. It
has also been submitted that dead animals are thrown in this place and
street dogs picked dead body and throw them here and there causing
violation of solid waste. The solid waste dumping in the trenching ground
during rainy season may cause pollution of underground water and further
flow of the water, it is polluting the river water near the city of Indore. It has
been also alleged regarding violation of Air (Prevention and Control of
Pollution) Act 1981 and Water (Prevention and Control of Pollution) Act 1974
and Solid Waste Management Rule 2016 by the Urban Local Body.

Hon’ble NGT has constituted a Joint Committee consisting of :

1. One representative of District Collector Indore (M.P.)
ii. One representative of State Pollution Control Board,(M.P.)

And Committee has been directed to submit the factual and action taken
report within 06 weeks.

In compliance of aforesaid directions of the Hon’ble NGT, following
Officers have been nominated from respected Departments to visit the
site and submit the report :

1 | Representative of | Shri Vinod Rathore,
Collector Indore Sub Divisional Magistrate Rau

2 | Representative of M.P. |Regional Officer, M.P. Pollution Control
Pollution Control Board Board, Indore




As per the directions of Hon’ble NGT following Officer has visited the
place on dated 26/03/2024 to verify the facts :

ii.

iii.

iv.

Vi.

Shri Vinod Rathore, SDM, Rau

Shri S.N. Dwivedi Regional Officer, MPPCB Indore

Shri Narayan Nandeda, Tehsildar, Rau

Shri Damodar Sharma, Patwari Rau

Shri Chandra Shekhar Nigam, CMO, Nagar Parishad, Rau
Shri Sanjay Jain, Scientist, MPPCB Indore

During inspection Applicant Shri Amit Kumar Panchal was not present in

spite of repeated telephonic information and he has sent his representative

Shri Gourav Panchal to be present during inspection. Shri Gourav Panchal

was present during inspection.

A Panchnama during inspection was prepared, copy of which is enclosed as

Annexure-1.

Observations during inspection :

Nagar Palika Parishad Rau, District-Indore (M.P.) is collecting
municipal solid waste door to door and collected waste is dumped in
Rau area, A.B. Road, Sanskriti Royal Park, near Mukti Dham since

last many years.

Mukti Dham is also located near the trenching ground in left side and
a nallah is passing from A.B. road crossing trenching ground.
Sanskriti Royal Colony is located in west & south direction adjacent to
the trenching ground. Google map of the area showing residential

colony and the trenching ground is enclosed as Annexure-2.

Nagar Parishad Rau has not developed solid waste management
facility in compliance of Municipal Solid Waste Management Rules
2016 yet. Municipal Solid Waste (MSW) has been dumped at existing
trenching ground at A.B. Road Indore near Sanskriti Royal Colony,



which may be perused in Google map enclosed as Annexure-2 above.
During inspection municipal solid waste was found dumped and as
per the information told during inspection, dead animal are buried in
the trenching ground and therefore, foul smell was felt all around in

the area.

During site inspection foul smell was felt and approx 5000 MT of solid
wastes has been found dumped in the trenching ground. Segregation
at source is not being carried out and mixed type of MSW was found

dumped.

Plastic wastes is segregated at trenching ground and the plastic waste
is converted into plastic lumps at site within shed. Shredding
machine, balling machine and lump converting machine were found

installed. However, these were not found operating during inspection.

A nallah was passing adjacent to the trenching ground and this meets
to the River Saraswati. Nagar Parishad has not constructed sewage
treatment plant (STP) so far for treatment of domestic wastewater
generating from municipal area. Untreated municipal wastewater is
flowing into local nallah, which may cause water pollution in the

area.

Ground water quality of the surrounding has been tested by the
Regional Office, MPPCB Indore. Analysis report is enclosed as
Annexure-3. As per analysis report, ground water quality of the area

was found normal.

Action Taken Report

. The Regional Office, M.P. Pollution Control Board (MPPCB) has taken
action against the Nagar Parishad Rau and instructed time to time to

take preventive action to control foul smell and proper disposal of



municipal solid wastes and wastewater and shifting of this trenching

ground away from the city.

. It is submitted that notice no. 2831 dated 01/08/2023, letter no.
3573 dated 04/10/2023, letter no. 4632 dated 18/12/2023, letter no.
623 dated 19/02/2024 and letter no 1213 dated 05/04/2024 were
sent to Chief Municipal Officer (CMO) Rau to take preventive actions
and shifting of trenching ground from the present site. Copy of notices

are enclosed herewith from Annexure No. 4 to 8.

. It is submitted that notice under section 33-A of Water (Prevention
and Control of Pollution) Act 1974 has been sent to CMO Rau vide RO
MPPCB letter no. 625 dated 19/02/2024 for installation of wastewater
treatment and to prevent untreated wastewater discharge into nallah.

Copy of the notice issued is enclosed as Annexure-9.

. It is submitted that MPPCB has imposed Environment Compensation
of Rs. 96 Lakh for period from 01/07/2020 to 31/12/2020 and Rs.
756 Lakh for period 01/01/2021 to 31/12/2023 for non compliance
of MSW Rules 2016 and non installation of STP. Copy of the directions

issued are enclosed as Annexure-10 & 11.

. In response of RO MPPCB notice letter no. 625 dated 19/02/2024,
CMO Rau has submitted a reply dated 07/03/2024 and informed that
they have applied for land allotment at Village-Machala at Survey No.
155/1/2 to the Collector Indore for installation of solid wastes
management facility, which is under process. After development of
solid waste disposal facility at Village-Machala, land of present
trenching ground near Sanskriti Royal Park Colony Rau has been
proposed to be use for construction of sewage treatment plant. Copy
of the letter no. 570 dated 07/03/2024 received from CMO Rau is

enclosed as Annexure-12.




6. Collector Indore has also directed to comply the provisions of MSW
Rules 2016 and to close the storage of solid waste near residential
colony to CMO Rau vide their letter no. 03 dated 03/01/2024 & letter
no. 186 dated 01/03/2024. Copy of the letters are enclosed as
Annexure-13 & 14.

7. Nagar Parishad Rau has submitted that they have requested to
Collector Indore to allot land of 3.5 hectare out of 9.5950 hectare of
Survey No. 155/1/2, Village-Machala at the earliest. The allotment
process is under progress and it has been informed that it will take
some more time, therefore, Nagar Parishad has requested to Collector
to provide possession in advance, so that solid waste may be managed
and disposed properly and problem of Sanskriti Royal Park Colony
may be resolved. Copy of the letter no. 715 dated 22/03/2024 & letter
no 771 dated 04/04/2024 submitted by CMO Rau is enclosed as

Annexure-15,16.

Conclusion & Recommendation :

1. Nagar Parishad Rau has proposed to developed the solid waste
management facility at Survey No. 155/1/2, Village-Machala, District-
Indore (M.P.). Nagar Parishad Rau has requested District
Administration for allotment of land and for early possession of the

land. Land allotment by the District Administration is under process.

2. Nagar Parishad has been sent notices to manage the solid waste and
wastewater according to MSW Rules 2016 and Water (Prevention and
Control of Pollution) Act 1974 by M.P. Pollution Control Board.

Environment Compensation of Rs. 852 Lacks has also been imposed.

3. Nagar Parishad Rau may be directed to shift the trenching facility and
install separate solid waste management facility for which time bound

action plan be submitted to MPPCB.



4. Nagar Parishad Rau may be directed to comply provisions of
Municipal Solid Waste Management Rules 2016 and to install Sewage

Treatment Plant for management of domestic wastewater.

Enclosed : Annexure 1 to 16 & Photographs of inspection.

o N

(Sanjay Jain) (S.N. Dwivedi) (Vinod Rathore),
Scientist Regional Officer, SDM, Rau,
MPPCB, Indore MPPCB, Indore District-Indore
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Regional Laboratory
M. P. Pollution Control Board

Plot No. 1, Scheme No. 78, Part-Il, Aranya, Indore — 452 010

Cervificate No. TC-6137

80731 - 2554337, 4035618 E-mail: regional labindore @yahoo.com

TEST REPORT
ANALYSIS REPORT FOR WATER & WASTE WATER SAMPLE
Sample From Bore Well Water at Trenching Ground, Rau Indore (M.P.)
Contact No
Sample Description | Bore well water. Test Report N“-‘ 3686
Date and Time of 26/03/2024 Type of Sample : Tmnsportgtion:« Sampling Method :Water/ Wasie
Collection _ Grab lce Box with Ice water sample coilection Gundeline by
Date of Receipt 26/053/2024 Ceatral lab M.P. P.C.B., Bhopal
Period of Analysis 26-01/04/2024 Sample collected Sanjay Jain, Scientist & | Sample volume:
Date of Report 01/04/2024 & Analysed by S.S. Chouhan, Jr. Scientist | 02 Litre
S. No. | Parameters Unit Result Method
01 pH pH Unit 8.0 APHA 4500H+B
02 Turbidity N1, 1.7 APHA,2130-B B
03 Specific Conductivity umho/cm 890.6 APHA 2510 B
04 Total Solids mg/L 579 APHA 2540 B
05 | Total Dissolved Solids mg /L 572 APHA 2340 C |
06 | Suspended Solids mg/ L 07 APHA2540 D '
07 | Fixed Dissolved Solids mg/L 380 APHA 2540 &
08 Chloride mg/ L s 75.97 APHA.4500-CL-B
09 | Dissolved Oxygen mg/L - APHA 4500-0-C
10 | B.O.D.(3 days, 27°C) mg/L 1.2 IS 3025,part 44 1993 |
11 COD. mg/ L - 16 APHA,5220 B
12 | Oi]l & Grease ‘ mg/L - APHA 5520-D
13 Ammo. Nitrogen (as NH3) mg /L 0.019 APHA 4500-NH3-F |
14 Nitrite Nitrogen (as N) mg/L 0.010 APHA 4500-NO2-B
15 Nitrate Nitrogen {as N) mg/L 2.62 APHA 4500-NO3-B
16 | Total Kjehdal Nitrogen mg/L - APHA 4500-Norg-C
17 Phosphate (as P) mg/ L 0.028 APHA 4500-P-D
18 Total Alkalinity mg/L 360 APHA 2320-B
19 | T- Hardness (as CaCOs) mg/L 192 APHA 2340-C .
20 | Ca- Hardness (as CaCOs) mg/L 144 APHA 3500-Ca-B |
21| Mg- Hardness (as CaCOs) mg/L 48 'APHA 3500-Mg-B |
22 Sulphate (as SO,) mg /L 26.3 APHA 4500-So4-E !
g5 Fluoride (as F) mg /L s APHA 4500-F-D |
24 | Sodium (as Na) mg/ L 24.6 APHA 3300-Na-B
25 Potassium (as K} mg /L 1.8 APHA3506-K.B
26| Boron (asB) _ mg/L — APHA400-BC
27 Residual Chlorine mg/ L - APHA 4500-clB |

NOTE:-The report shall not be reproduced except in full, without permission of Regional Lab, M.P. Pollution Control Board. Indore.
No statutory liability accepted for sample not collected by MPPCB. .
The result relate oniy to the sample tested. )
Sample will be destroyed after 10 days from the date of issuc of Lest report unless otherwise specified.

11
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{Atul
Scientist

otiya)

Regional Laboratory, Indore
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Plot No. 1, Scheme No. 78, Part-Il, Aranya, Indore — 452 010

Regional Laboratory
M. P. Pollution Control Board

Cercificate Ne. TC-61587

80731 — 2554337, 4035618 E-mail: regional.labindore@vahoo.com

TEST REPORT

ANALYSIS REPORT FOR WATER & WASTE WATER SAMPLE

Sample From

Bore Well Water at Trenching Ground, Rau Indore (In the Premises of Shri Tejraj,
Shri Amar Ji, House No. 47, Sanskrati Royal Park, Rau, Indore (M.P.)

Contact No

Sample Description

Bore well water.

Test Report No.| 3687

Date and Time of 26/03/2024 Type of Sample : T!‘ﬂﬂSDOﬂ?ﬁ‘m:- Sampling Method :Water/ Waste
Collection Grab lce Box with Ice waler sample collection Guideline by
Date of Receipt 26/03/2024 Central lab M.P. P.C.B., Bhopal
| Period of Analysis 26-01/04/2024 Sample coliected Sanjay Jain, Scientist & | Sample volume;
Date of Report 01/04/2024 & Analysed by S.S. Chouhan, Jr. Scientist | 02 Litre
S. No. | Parameters ' Unit Result Method
01 pH pH Unit 7.36 APHA,4500H+B
02 Turbidity N.T.U. 1.0 APHA,2136-B
03 Specific Conductivity wmho/em 460.68 APHA 2510 B
04 | Total Solids mg/L 305 APHA 2540 B
03 Lotal Iissolved Sohds mg /L 300 APHA 2540 C
06 Suspended Solids mg /L 035 APHA2540 D
| 07 Fixed Dissolved Solids mg /L 240 | APHA 2540 E
08| Chloride mg /L 35.98 | APHA,4500-CL-B
09 Dissolved Oxygen mg/ L -- APHA 4500-0-C
10__| B.O.D. (3 days,27°C) mg /L 0.8 IS 3025,part 44 1993
] C.0.D. mg /L il APHA,5220 B
12 Oil & Grease mg/ L - APHA 5520-D
13 Ammo. Nitrogen (as NH3) mg/L 0.008 APHA 4500-NH3-F
14 | Nitrite Nitrogen (as N) mg/L 0.002 APHA 4500-NO2-B
15 | Nitrate Nitrogen (as N) mg /L 0.861 APHA 4500-NO3-B
16 Total Kjehdal Niirogen ~mg/L -- APHA 4500-Norg-C
17 | Phosphate (as P) mg/ L 0.020 APHA 4500-P-D
| 18 Total Alkalinity mg /L 168 APHA 2320-B
19 T- Hardness (as CaCQO5) mg/ L 120 APHA 2340-C
20 Ca- Hardness (as CaCOxy) mg /L 104 APHA 3500-Ca-B
|21 Mg- Hardness (as CaCOs5) . mg /L 16 APHA 3500-Mg-B
|22 Sulphate (as SOy) mg/L 13.62 APHA 4500-S04-I.
23 Fluoride (as F) mg /L - APHA 4500-F-D
24 Sodiwm (as Naj mg/L 20.7 APHA 3500-Na-B
25 Potassium (as K) mg/ L 1.3 APHA,3500-K,B
26| Boron (as B) B mg/L | - 1 APHA 4500-B-C
27 | Residual Chlorine mg /L ey APHA 43500-cI B

N() F'E:-The report shall not be reproduced except in full, without permission of Regional Lab, M.P. Pollution Control Board. Indore.
| No statutory liability accepted for sample not collected by MPPCB.
The result relate only to the sample tested.

___Sample will be destroyed after 10 days from the date of issue of test report unless otherwise specilied.

12

(Atul Kotiya)
Scientist
Regional Laboratory, Indore
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MADHYA PRADESH POLLUTION CONTROL BOARD L5
Paryawaran Parisar, E-5, Arera Colony, Bhopal-462016 ARl
Phone (0755)-2466191, 2464428, Fax (0755)-2463742, E- mail:mswmppcb18@gmail.com

174/MSW/HOPCB/2021 Bhopal, Date: 24 /12 /2021

°

The Chief Municipal Officer,
Nagar Parishad,

Rau,

Distt.- Indore (M.P.)

Execution of the directions passed by Hon’ble National Green Tribunal imposing
Environment Compensation for the period 01/07/2020 to 31/12/2020 for violating the
provisions of Solid Waste Management Rules 2016.

1. NGT orders dated 25.02.2020, 28.02.2020 & 14.12.2020 in OA No. 606/2018 “Compliance

of Municipal Solid Waste Management rules, 2016”.
2. This office letter No. 62/HOPCB/2021 Bhopal Dated 01/03/2021

WHEREAS MP Pollution Control Board (MPPCB) is a statutory body constituted under

section 4 of the Water (Prevention & Control of Pollution) Act, 1974 and has been entrusted with the
responsibilities of enforcement of the Environment Laws prevailing in the state.

WHERLEAS, the power to issue directions under section-5 of the Environment (Protection)

Act, 1986 has been delegated to the Chairman, MPPCB vide notification dated 10.04.2001.

WHEREAS, you are the Urban Local Body- Nagar Nigam/ Nagaf Palika Parishad /

Nagar Parishad/ Cantonment Board and it is the mandatory duty of Urban Local Bodies/
Cantonment Board to comply with the Solid Waste Management Rules, 2016.

o

WHEREAS, you have not obtained authorization as per the provision of Solid Waste

Management Rules, 2016 from the MPPCB.

WHEREAS, in OA No. 606/2018 , “Compliance of Solid Waste Management Rules, 2016

and other environment issues”, Hon’ble National Green Tribunal, Principal Bench, New Delhi has
directed on 17/01/2020 & 25/02/2020 that :-

1. After 31.03.2020 failure to comply with Rule 22 of SWM Rules, from Serial No. 1 io 10,
every local body shall be liable to pay compensation at the rate of Rs. 10 Lakh per month
per local body for population of above 10 lakhs, Rs. 5 lakh per month per local body for
population between 5 lakhs and 10 lakhs and Rs. 1 lakh per month per other local body
Srom 01.04.2020 till compliance.

2. Continued failure of every local body on the subject of commencing the work of legacy
waste sites remediation frem 01.04.2020 till compliance will result in liability to pay
compensation at the rate of Rs. 10 lakh per month per local body for population of above
10 lakhs, Rs. 5 lakh per month per local body for population between 3 lakhs and 10 lakhs
and Rs. 1 lakh per month per other local body.

3 Commencement of seiting up of STPs by 31.03.2020 — Compensation is payable for failure
fo do so al the rate of Rs. 5 lakh per month per STP by concerned local bodies/State (in
terms of orders dt 28.08.2019 in Q.4 No 593/2017 and 06.12.2019 in OA. No 673/2018)
w.e.f. 01.04.2020.
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< Ve Paryawaran Parisar, E-5, Arera Colony, Bhopal-462016 mrtmahorsay

Phone (0755)-2466191, 246442;8, Fax (0755)-2463742, E- mail:mswmppch18@gmail.com
4. Interim measures for phytoremediation/bioremediation eic. in respect of 100% sewage to
reduce the pollution load on recipient water bodies shall be under taken by 31.03.2020 —
Compensation is payable for failure (o do so al the rate of Rs. 5 lakh per month per drain
by concerned local bodies/States (in lerms of orders dated 28.08.2019 in O.A. No.
39372017 and 06.12.2019 in O.A. No. 673/2018) w.e.f. 01.04.2020. ’

WHEREAS, NGT vide its order dated 14/12/2020 has extended the time line for levy of
compensation from 01/04/2020 to 01/07/2020.

WHEREAS, State PCB has been directed by NGT vide order dated 28.02.2020 to assess
and recover the amount of compensation liable to be paid by the Urban Local Bodies on the basis of
above criteria,

WHEREAS, as per report of the site inspection dated 07.08.20 & 06.01.21 carried out by
Regional Office, MPPCB, Indore . it is observed that you have not complied with the tasks &
timelines given by the Hon’ble NGT for period 30.06.2020 to 31.12.2020 as per details given below :-

Non Compliance
ULB District | Rule 220f SWM Rules |  Legacy Bioremediation of | Commencement of | Total
2016 Waste Drains STP installation (RsIn
Name disposal lakh)
S.No of Non | Compe | Compensati | Noof | Compen | Noof | Compens
Compliance | nsation on Drains | sation STPs ation
’ (Rs In (Rs In lakh) (Rs In - (RsIn
lakh) lakh) lakh )
Rau | Indore 4,6,8 6 0 | 2 60 i 30 96

WHEREAS, till date no reply of above referred notice dated 01.03.2021 has been received
from you end. Whereas the Commissioner Urban Administration & Development Department, Govt.
of MP has been requested vide letter no. 167 dt. 12/11/2021 to direct the Urban local bodies to deposit
the amount of environmental compensation. In this respect Additional Commissioner Urban
Administration Directorate has directed you vide letter sha-14/SBM/2021/2150 dt.17-12-2021 to take
cognizance and comply as per law;

You are hereby directed to pay Environment Compensation of Rs.96 Lakhs for period of
vielation from 01.07.2020 to 31.12.2020 i.e. 06 months within 15 days from the date of issue these
directions, in the P.D. account number 051/1121/2109 of Additiaonal Secretary Environment
Department in Vindhyachal Treasury, Yindhyachal Bhawan Bhopal .

This 1ssues with the approval of the competent authority. Kindly acknowledge the receipt of
this letter.

For and On Behalf of
M.P. Pollution Contro] Board

shra)
Secretary

Copy to ;
/ The Regional Officer, M. P. Pollution Control Board, Indere for i
action please.

ormation & necessary
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QN M.P. POLLUTION CONTROL BOARD, Indore
Scheme No. 78/C, Part-2, Aranya, Vijay Nagar, Indore-452010 (M.P.)

E mail:romppeb_indore@rediffimail.com

SL No. 9 ©9 MPPCB/RO/IND/2024 Dated/2-/03/2024
To,
p The Chief Municipal Officer,
Nagar Parisad Rau,
District- Indore (M.P.)
Sub: - Execution of the directions passed by Hon'ble National Green Tribunal

imposing Environmental Compensation for the period of 01.01.2021 to
31.12.2023 for violating the provisions ofsSolid waste Management Rules,
2016. '

Ref: - 1. NGT orders dated 25.02.2020, 28.02.2020 & 14.12.2020 in OA no. 606/2018
"Compliance of Municipal Solid Waste Management Rules, 2016."
2. MPPCB Bhopal order No. 198/Legal/PCB/2023 Bhopal dated 11.08.2023
3. This office letter no. 664 Dated 22.02.2024

WHAREAS, MP Pollution Control Board (MPPCB) is a statutory body constituted
under section 4 of the water (Prevention & Control of Poliution) Act, 1974 and has been
entrusted with the responsibilities of enforcement of the Environment Laws in the State.

WHEREAS, Regional Officer, MPPCB s authorised to impose environmental
compensation vide above referred MPPCB, HO, Bhopal order no. 198 dated 11.08.2023.

WHEREAS, you are the Nagar Parisad (Urban Local Body) and it is the mandatory
duty of Urban Local Bodies to comply with the Solid waste management Rules, 2016, as well as
management & treatment of sewage of the town & to protect the natural water bodies from
pollution.

WHEREAS, you are discharging untreated sewage from town, which is violation of
section 24 of Water (Prevention & Control of Pollution) Act, 1974.

WHEREAS, you have not obtained authorization as per the provision of Solid Waste
Management Rules, 2016 from the MPPCB.

WHEREAS, in OA No. 606/2018, "compliance of Solid Waste Management Rules,
2016 and other environment issues, Hon'ble National Green Tribunal, Principal Bench, New
Delhi has directed on 17.01.2020 & 25.02.2020 that:-
1. After 31.03.2020 failure to comply with Rule 22 of SWM Rules, from Serial No. 1 to
10, every local body shall be liable to pay compensation at the rate of Rs. 10 Lakh
per month per local body for population of above 10 Lakh, Rs. S Lakh per month per
local body for population between 5 Lakh and 10 Lakh and Rs. 1 Lakh per month per
for other local body from 01.04.2020 till compliance.

2. Coniinued failure of every local body on the subject of commencing the work of
legacy waste sites remediation from 01.04.2020 till compliance will result in liability
o pay compensation at the rate of Rs. 10 Lakh per month per local body for
population of above 10 Lakh and Rs. | Lakh per month per other local body.

Commencement of setting up of STPs by 31 103.2020- Compensation is payable for
Jailure to do so al the rate of Rs. 05 Lakh per month per STP by concerned local
bodies/State (in terms of orders dated 28.08.2019 in OA No. 593/2017  and
06.12.2019 in OA No. 673/2018) w.e.f. 01.04.2020.

(7%
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4 Commissioning of STPs — 37.03.2021. Compensation is payable for failure 1o do so at
the rate of Rs. 10 lakh per month per STP by concerned Local Bodies/Siates [in terms
of orders dated 28.08.2019 in O.A. No. 593/2017 and 06.12.2019 in O.A. No.

673/2018) w.e.f. 01.04.2021.

5. Interim measures for phy'i‘oremedfafion/bioremediaifon ctc. in respect of 100%
sewage to reduce the pollution load on recipient water bodies shall be undertaken by
31.03.2020. Compensation is payable for failure to do so at the rate of Rs. 5 Lakh per
month per drain by concerned local bodies/States (in terms of orders dated
28.08.2019 in O.A. No. 593/2017 and 06.12.2019 in O.A. No. 673/2018) w.e.f.
01.04.2020 .

WHEREAS, State PCB has been directed by NGT vide order dated 28.02.2020 to
agsess and recover the amount of compensation liable to be paid by the Urban Local Bodies on
the basis of above criteria.

WHEREAS, NGT vide its order dated 14.12.2020 has extended the time line for levy
of compensation from 01.04.2020 to 01.07.2020. :

And where as Hon'ble NGT vide its order dated 10.01.2020 has directed in Para 36(2)
that "if the local bodies are unable to bear financial burden, the liability will be of the State
Government with liberty 10 take remedial action against the erring local bodies.”

WHEREAS, there is no change in ground reality as observed during inspection done
by our officer's time t0 time in past.

WHEREAS, you have not completed the construction and commissioning of STP so
far and discharging untreated effluent through local nallas which are not connected to STP.

WHEREAS, you have not complied with the timeline given by Hon’ble NGT,
therefore, you are liable to pay environmental compensation for period 01.01 2021 to 31.12.2023
as pet table given below:-

Period

Commencement of STP | Total
installation

Bioremediation of
Drains

Non compliance | Legacy Waste
of MSW Rules- Disposal
2016-Rules 22 of Compensation
SWM Rules (Rs. In lakh)

Compensation
(Rs. In lakh)

Compensation
(Rs. In lakh)

01/01/2021
to
30/06/2021
01/07/2021 06
to
31/12/2021
01/01/2022 0
to
30/06/2022
01/07/2022

to

31/12/2023
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Therefore, You are hereby directed to pay Environment compensation of Rs. 756 Lakh
for period of violation from 01.01.2021 to 31.12.2023 i.e. 36 months within 15 days from the
date of issue these directions, in the A/e No. 6310001200000043, IFSC Code PUNB0631000
(Punjab National Bank) of Member Secretary, M.P. Pollution Control Board, Bhopal.

Kindly acknowledge the receipt of this letter.

* G?c: A (S.m)

Regional Officer, Indore

SL. No. & [ © MPPCB/RO/IND/2024 Dated /2432024
Copy To:- '
1. The Member Secretary, M.P. Pollution Control Board, Bhopal (M.P.) for information
please. 4

2. Collector, Dist.-Indore (M.P.) for information please & necessary action.

3. Director (Technical), M.P. Pollution Control Board, Bhopal (M.P.) for information
please.

-.l:;.

Director (Environment), (Legal Section In-Charge), M.P. Pollution Control Board,

Bhopal (M.P.) for information please.
R (S.Néﬁ)

610- Regional Officer, Indore
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Photograph taken during inspection dated 26/03/2024

) GPS Map Camera

Indore, Madhya Prade
W, Rau, Indore, Madhya Pradesh 453331, India

PM GMT +05:30

Inspection by members of committee Solid waste dumped in trenching
ground, A.B. Road Rau

MSW in trenching ground, A.B. Road, Nagar Parishad Rau
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Photograph taken during inspection dated 26/03/2024
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Nallah passing through trenching eground Nagar Parishad Rau
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VAKALATNAMA
[Rule 4(1) of the Rules framed under Advocates Act, 1961]
BEFORE THE NATIONAL GREEN TRIBUNAL

O.A. No. 26/2024

CENTRAL ZONE BENCH, BHOPAL

IN THE MATTER OF:

AMIT KUMAR PANCHAL

Versus

CMO, NAGAR PALLIKA RAU,
DISTRICT INDORE & ORS

...APPLICANT

....RESPONDENTS

I/We/Appellant/Claimant/Petitioner or Defendant/Respondent/Non-Applicant named below do hereby appoint,

engage, and authorize advocate(s) named below to appear, act and plead as aforesaid case proceedings which shall

include application for restoration, setting aside of ex- party orders, corrections, modifications, review and recall of

orders passed in these proceedings, in this court or any other court in which the same may be tried/ heard/proceeded

and also in appellate. Revisional and executing court in respect of proceedings arising from this case/ proceedings as per

agreed terms and conditions and authorize him/them to sign and file pleadings, appeals, cross objections, applications,

affidavit or other documents as may be deemed necessary for the proper prosecution/defence of the case in all its stages

and also agree to ratify and confirm act done by him/them as if done by me.

In witness whereof i/we do hereunto set my/our hand to the presents, the contents of which have been duly
understood by me /us this 12th April 2024.

PARTICULARS OF EACH PARTY EXECUTING VAKALATNAMA

Name & Registered E-Mail Add & Status in Signature
Fathers Name Address Telephone (If any) case S
S.N. Dwivedi, 78/C, Part 2, Viaynagar, | Romppcb_indore | Officer-in- ; \/ec‘y
Regional Officer, Indore, 452010 @rediffmail.com Charge : / "
MPPCB Regional Office Fegional [Uffu
Bhopal. &P, Pollution $ontro} Bog
i INDRORE.
Accepted
Name & Enrollment. No. Address (If any) Telephone (If any) Full Signature
E-Mail Add.
parul.bhadoria04@gmail.com 8085977111
PARUL BHADORIA
1587-2012 ﬂ) e
o~
PRANJAL PANDEY 9340657120 . J
MP 2881-2021 advocatepranjalpandey@gmail.com /%‘/—
B
SHIVAM DWIVEDI advshivamdwivedi20@gmail.com 8878471359 ’

MP 3857-2023
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